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STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY
(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF APRIL 2018

st g:l?:\i:eg .. Restored Ba‘.:kl(’g Total B.a cklog L] : Total Pe.:-\‘:it:r:cy
No. Nature 0132_02%13 Institution | =2 cog Insct;?ét:d \nstitution Dg;sc;s;‘al Tr’?r?l:fl?\ra'l:o Disposal Disposal 30323%18
MAIN CIVIL CASES
1 |WP 337 5 5 3 10 13 329
2 |WA 640 258 258 117 117 781
3 |(WPC 4417 355 1 356 29 254 283 4490
4 |wPL 999 12 ' 12 43 43 968
5 |WPS 11245 695 5 700 13 669 682 11263
6 |WPT 426 24 1 25 1 98! 94 357
7 |WPCR 834 68 g Iy 26 26 879
8 |WPPIL 148 14 14 9 9 153
9 |WP 227 1241 110 2 112 54 54 1299
10 {WPHC _ 6 4 ' 4 5 5 5
A [TOTAL (1 to 10) 20293 1540 17 0 1557 46 0| 1280 1326 20524
1 |FA 2835 60 9 69 1 21 22 2882
2 |FAM 582 16 4 20 1 46 47 555
3 |sA 6042 64 3 67 ' 9 9 6100
4 |MA 322 9 2 11 4 4 329
5 |IMAC - 5761 223 6 229 54 54 5936
6 |CR 273 18 18 3 3 288
7 |[MCC 300 91 3 94 2 74 76 318
8 |COMP APPEAL 13 0 0 13
9 |COMP PET 22 0 1 1 21
10 |EP 5 1 1 4
11 |TPC 58 11 11 5 5 64
12 |CONC 1 0 0 1
13 |CONT 498 173 173 96 96 575
14 |ITR 3 0 0 3
15 |ITA 4 0 0 4
16 |CEA 1 0 0 1
17 |CER 1 1 1 0 2
18 |ARBA 113 4 4 B 3 114
19 |ARBR 8 6 6 0 14
20 \TAXC 83 11 il 12 6 6 89
21 [REVP 85 8 8 il 11 12 81
B |TOTAL (1 to 21) 17010 694 29 0 723 5 0 334 339 17394
TOTAL (A+B) 37303 2234 46 0 2280 51 0| 1614 1665 37918
MAIN CRIMINAL CASES
1 |CRREF 2 0 0 2
2 |CRA 13482 154 154 10 124 134 13502
3 [CRR 4728 118 118 50 50 4796
4 IMCRC 1301 809 1 810 1014 1014 1097
5 |MCRCA u/s 438 CrPC 357 153 153 2 186 © 188 322
6 |CONTR 7 0 0 7
7 |CRMP 2572 229 2 231 2 117/ 173 2630
8 |TPCR 15 2 2 0 17
9 |ACQA 1501 . e 2 75 14 14 1562
C [TOTAL=(1t09) 23965 1538 5 0 1543 14 0| 1559 1573 23935
GRAND TOTAL(A+B+C)
OF MAIN WRIT, CIVIL & 61268 3772 51 0 3823 65 0| 3173 3238 61853
CRIMINAL CASES
PENDECNY INCREASE
DECREASE /| 61268 INCREASE (+585) 61853
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